NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

For Directions

DAILY CAUSE LIST DATED 30.07.2021 (FRIDAY)

COURT —III (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Prayag Polytech Pvt. Ltd. Vipul Ganda Megha
(Ins) No. 705 of | Vs.
2019 Bon Lon Petrochem LLP.
2. Comp. App. (AT) | Shapoorji Pallonji & Co. Pvt. Ltd. Sonali Jaitley Manmeet Singh-R2
(Ins) No. 816 of | Vs. Bakhshi
2019 Korba West Power Company Ltd. &
Ors.
3. Comp. App. (AT) | Union of India Amit Mahajan Saurav Panda-R1
(Ins) No. 733 of | Vs. Saloni Kulkarni-R2
2020 Shri Vijaykumar V. Iyer
With
4. Comp. App (AT) | Vijay Kumar lyer Misha Shyel Trehan-R1
(Ins) No. 1410 of | Vs.
2019 GTL Infrastructure Ltd.
With
5. Comp. App (AT) | Vijay Kumar lyer Charu Bansal K. Datta
(Ins) No. 1503 of | Vs. Shyel Trehan-R1
2019 GTL Infrastructure Ltd.
With
6. Comp. App (AT) | GTL Infrastructure Diya Kapur Shyel Trehan-R1
(Ins) No. 08 of Ltd. Sumesh Dhawan-RP
2020 Vs.
Vijay Kumar lyer
With
7. Comp. App. (AT) | State Bank of India Raunak Dhillon Shyel Trehan-R1
(Ins) No. 26-27 of | Vs. Sumesh Dhawan-RP
2020 GTL Infrastructure Ltd & Anr.
With
8. Comp. App. (AT) | Indus Tower Ltd. Manish Jha Shardul S. Shroff
(Ins) No. 685 - Vs. Saurav Panda-R1
686 of 2020 Vijaykumar Iyer — Harshita Choubey-
Resolution Professional of Aircel Ltd. R2
And Dishnet Wireless Ltd. & Anr.
With




Universal Tutorial Pvt. Ltd.

9. Comp. App. (AT) | GTL Infrastructure Ltd. Diya kapur Anoop Rawat-R1
(Ins) No. 734 of | Vs. Dhruv Dhawan-R2
2020 Vijay Kumar Iyer & Anr.
With
10. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Salonee Kulkarni-
(Ins) No. 758 of | Vs, R1
2020 Aircel Ltd. & Anr. Harshita Choubey-
R2
With
11. | Comp. App. (AT) | Tatwa Technologies Ltd. Manisha Kanojia Vaijayant Paliwal
(Ins) No. 762 of Vs. Sumesh Dhawan-R1
2020 Vijay Kumar lyer & Anr. & R2
With
12. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Vaijayant Paliwa-R1
(Ins) No. 822 of | Vs, Dhruv Dewan-R2
2020 Dishnet Wireless Ltd & Anr.
For Admission (Fresh Cases)
13. | Comp. App. (AT) | Nandini Chaudhry Adarsh Rai
(Ins) No. 523 of Vs.
2021 Reetesh Kumar Agarwal & Anr.
14. | Comp. App. (AT) | Rahul Chaudhry Adarsh Rai
(Ins) No. 524 of Vs.
2021 Reetesh Kumar Agarwal & Ors.
For Admission (After Notice)
15. | Comp. App. (AT) | Uco Bank Partha Sil Abhijit Banerjee
(Ins) No. 1090 of | Vs.
2020 Xenitis Infotech Ltd.
16. | Comp. App. (AT) | Om Drishian International Ltd. & Gitanjali N.Sharma Dhruv Gupta-COC
(Ins) No. 303 of Consortium (B R Kohli Construction Akash singhal
2021 & LA. No. Pvt. Ltd.) Abhishek Raj
706 & 707 of Vs. Sharma
2021 Akash Singhal Resolution Professional Ashish Makhija
of Earth Infrastructure Ltd.
17. | Comp. App. (AT) | Nitin Jain Aditya Gauri Radhe Agarwal
(Ins) No. 337 of Liquidator
2021 PSL Ltd.
Vs.

For Hearing

18.

Comp. App (AT)
(Ins) No. 896 of
2020

Visisth Services Ltd.
Vs.
S.V. Ramani and Ors.

Jeevan Ballav Panda

Sanjeev Kumar
Anshul Sehgal-R1




19. | Comp. App. (AT) | ADS Resources Ltd. Chandra Shekhar P.S. Bindra
(Ins) No. 1070 of | Vs. Yadav Simran Jeet
2020 Shilpi Cables Technologies Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

